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. Dated this the 13th dey of October,  201’7._.

NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

CP No. 63/441 /NCLT/AHM/2017

Coram:  Present: Hon' ble Mr. BIKKI RAVEENDRA BABU -_
i . MEMBER JUDICIAL ~

Name of the Company: TirupatiFoam Ltd.

Section of the Companies Act: Sectlon 441 r/w 134 of the Com anles. Act

2013

ORDER

Learned PCS Mr. Ashlsh DOShl present for Petltloners None present for ROC
 In view of the order passed in [A 339/20 ] 7 th1s pet1t10n 1S dlsposed of as wrthdrawn

B Commumcate the copy of th1s order along with copy of order in IA 339/2017 to

ROC, GuJ arat,

/ngw——*

RAVEENDRA BABU
MEMBER J UDICIAL




